NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Mr. Justice M. Satyanarayana Murthy,
Member (Judicial) and Hon’ble Mr. Barun Mitra, Member (Technical)

SUPPLEMENTARY CAUSE LIST DATED 21.07.2022 (THURSDAY)

COURT OF CHAIRPERSON (VIRTUAL MODE)

10:30 AM

For Judgment
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Kushal Ltd. & Anr. Akshay Sharma
(Ins) No. 678 of | Vs.
2022 Kartik Baldwa & Ors.
With
2. Comp. App. (AT) | Kushal Ltd. & Ors. Akshay Sharma
(Ins) No. 680 of | Vs.
2022 Indian Overseas Bank
With
3. Comp. App. (AT) | Kushal Ltd. & Anr. Akshay Sharma
(Ins) No. 681 of | Vs.
2022 Committee of Creditors of Rainbow
Papers Ltd.
For Orders
4. Comp. App. (AT) | Sandeep Kumar Bhagat. Anup Kumar D. Vipin Jai
(Ins) No. 1005 of | Vs. Sayare
2019 Punjab National Bank.
For Admission (Fresh Cases)
5. Comp. App. (AT) | Bharat Balulal Gurjar Dhruv Gupta
(Ins) No. 831 of | Vs.
2022 State Bank of India & anr.
6. Comp. App. (AT) | Rajiv Shrivastava Lokesh Malik
(Ins) No. 835 of | Vs.
2022 Manish Kumar Gupta
Resolution Professional
Three C Projects Pvt. Ltd. & Anr.
7. Comp. App. (AT) | Cinema Ventures Pvt. Ltd. Sonam Sharma Swarnendu Chaterjee
(Ins) No. 836 of | Vs.
2022 Sanjay Sodhi




(Ins) No. 262 of
2022

Organization
Vs.
Madhur Agarwal & Anr.

8. Comp. App. (AT) | Dilipkumar Lokooram Arora Aditya Chopra
(Ins) No. 845 of | (Member of the Suspended Board of
2022 Directors) Sahara Hospitality Ltd.
Vs.
Asbhish Interbuild Pvt. Ltd.
For Admission (After Notice)
9. Comp. App. (AT) | Assam Tea Employees Provident Fund | Karan Mehra Urmila Chakraborty

Dhruv Surana-R1
Nikunj Berlia

Note: Cases shall be heard only in physical mode w.e.f. 15 August, 2022.

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-

Registrar



http://www.nclat.nic.in/

